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Notes of the Registry Order of the Tribunal o
19,9,2005 : o

Shri M.N, Banerjee, ceunsel fer the

applicant.

The learned ceunsel feor the applicant
seeks pExmiitim permissien te withdraw this OA.
Permissien is sranted, The OA is dismissed as
withdrawn, the applicant is at liberty te

file a fresh OA if he still feels aggrieved.
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(M‘?O Sinqh)
Vice Chairman
Ty

(Madan Mohan) ‘
Judicial Member
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